
7 5 Written Answers JULY 23, 1996 Written Answers 7 6

(c) if so, whether the Government propose to provide 
First Class Coaches with each and every train from 
which these had been detached during the past few 
years:

(d) if so, the details thereof; and

(e) if not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : Indian Railways 
are running about 3800 Suburban trains in 5 Cities and 
of these, trains in Delhi. Calcutta and Secunderabad do 
not carry first class accommodation. On non-suburban 
sector, about 3950 trains are running and of these, only 
a few trains carry first class accommodation are 
voluminous and are not readily available.

(b) and (c) No. Sir

(d) Does not arise

(e) In order to carry more number of passengers 
per train and per coach in more comfort and as a 
measures of coping with growth in traffic, railways had 
stopped manufacturing First Class Coaches. Instead 
AC 2 tier and AC 3 tier coaches are already being 
provided in more and more trains

Replacement of Bogies

1508 SHR I A C JOS : W ill the M inister of
RAILWAYS be pleased to state :

(a) the criteria adopted for allotmg new bogies to
replace the existing old bogies of the long distance 
trains on a priority basis: and

(c) if so the details thereof9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SH RI SATPAL MAHARAJ) (a) to (O  
Coaches are allotted to the Zonal Railways on the basis 
of requirement New Coaches are utilised on premier 
trains and it is a continuous process carried out in a 
phased manner. During 1995-96. about 15 pairs o#long 
distance M ^ E x p re s s  trains were provided with new 
coaches

Stoppage at New Bongaigaon

1509 DR PRABIN CHANDRA SARMA Will the 
Minister of RAILWAYS be pleased to state

(a) whether Saraighat Express from Howrah does 
not have any stoppage at New Bongaigaon station

(b) whether there is demand for stoppage of the 
train at New Bongaigaon; and

(c) if so the response of the Government thereto9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes. Sir

(b) Yes. Sir

(c) Examined but not found feasible

[Translation]

Halt at Bariyarpur

1510. SHRI JAGDAMBI PRASAD YADAV : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the proposals for halt of Mujjafarpur- 
Bhagalpur City Express at Bariyarpur Station on Eastern 
Railway for providing two AC sleepers and four second 
class sleepers in Vikramshila. and reservation of quota 
for two A C sleepers and two second class sleepers in 
Farakka Express have been approved; and

(b) the s teps  ta k e n /p ro p o s e d  to be taken  to 
implement to said proposals9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b) No, 
Sir Instructions have been given to Eastern Railway to 
provide an additional quota of two sleeper class berths 
at Bariarpur Station by Vikramshila/Magadh Express 
Due to limited availability of reserved accommodation 
and full utilisation of quotas at the existing quota holding 
stations, there is no proposal at present to allot A C 
Sleeper quota by this tram and also additional sleeper 
class quota by Farakka Express tram

[Eng l ish ]

Construction Activities in Coastal Areas

1511 DR T S U B B A R A M I REDDY : W il l  the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state

(a) w h e th e r  the S up rem e  C ourt  has b a n n e d  
construction activities in the Coastal areas within 500 
metres of the high water mark.

(b) if so. the details thereof and the reasons therefor

(c) whether the court has also directed the Union 
Government to set up a National Coastal Management 
Authority as an apex body to monitor the action of 
Coastal Management Bodies at the State level,

(d) if so the details thereof and

(e) the action taken by the Government m the matter9

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT JAI NARAYAN 
PRASAD NISHAD) (a) and (b) In the order dated 18th 
April 1996 in civil writ petition No. 664 of 1993. the 
Supreme Court has directed that pending finalisation of 
C oasta l  Zone M anagem en t Plans (CZMPs). interim 
o rd e rs  p a s s e d  by the  c o u r t  on 12 12 1994 and
09 03 1995 shall continue to operate In the interim 
order dated 12 12 1994 the Court has directed ail the 
coastal States/Union Territories not to permit the setting 
up of any industry or construction of any type in the 
area at least upto 500 metres from the sea water at the 
maximum High Tide Line But. subsequently in another 
interim order dated 09 03 1995 the court has modified
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the order of 12th December, 1994 and directed that all 
the restrictions and prohibitions regarding construction 
and setting up of industries or for any other purposes 
contained in the notification issued by the Ministry of 
E n v iro n m e n t  and F o res ts  on 1 9 2 1 991 and the 
am endm ent dated 16 8 1 994 shall be meticu lously 
followed by all the concerned States

(c) to (e) For the purpose of ensuring effective 
im p le m e n ta t io n  of the C o a s ta l  R egu la t ion  Zone 
Notification, the Supreme Court has directed the Central 
Government to consider setting up State Level Coastal 
Management Authorities in each State or zone and also 
a National Coastal Management Authority under Section
(3) of Environment (Protection) Act. 1986 In pursuance 
of the orders of the Hon’ble Supreme Court the Central 
Government is considering a framework for setting up 
a C e n tra l  and S ta te  C oas ta l  Zone  M a n a g e m e n t  
Authorities.

Assistance under Tribal Sub-Plan Areas

1512 SHRIMATI VASUNDHARA RAJE Will the 
Minister of AGRICULTURE be pleased to state

(a) whether the Government propose to help the 
farmers in the Tribal Sub-Plan areas to grow crops

(b) if so the approx imate  number of tr ibals in 
different Tribal Sub-Plan areas

(c) the Central assistance sanctioned to them during 
the E ighth Five Year Plan for deve lopm ent ot the 
agriculture and

(d) the details of the schemes made in this regard 
for the current year7

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) (a) to id) 
Economic betterment is an important consideration in 
the fo rm u la t io n  of a g r ic u l tu ra l  d e v e lo p m e n t  
p ro g ra m m e s  S pe c if ic  s ch e m e s  im p le m e n te d  bv 
Government which help people from the tribal areas 
include

1 Watershed Development Project in Shitting 
Cultivation Areas in North-Eastern Region

2 A ss is ta n ce  to C o o p e ra t ive s  for W eaker 
Sections

3 Transport subsidy on Seeds for North-Eastern 
States and Sikkim

4 Special Scheme for STs/SCs tor share capital 
contr ibution and mangeria l assistance for 
credit cooperative societies

Measures have also been taken to ensure that 
specific benefits flow to SC/ST farmers and other weaker 
sections under other production oriented programme 
implemented by the Government In the case of area 
development programme, efforts are made to identify

those areas for development which have a predominent 
proportion of SC/ST population.

A list of important schemes, under which benefits 
flow to the SC/ST p o p u la t io n  to g e th e r  w ith to ta l  
e x p e n d i tu re  du r ing  1 9 92 -96  is e n c lo s e d  as 
Statement.

The schemes benefit the farmers both directly and 
indirectly Direct schemes include crop oriented schemes 
c o o p e ra t iv e  for w e a k e r  s e c t io n s  su b s id y  on 
transportations of r>oeds. promotion of fertilizers etc In 
view of this it is cfiMicu/l to specify the number of tribals 
who have benefited from these programmes

STATEMENT

List of Important Schemes for Assistance to Tribals

S Scheme Total Expenditure/
No Releases from

1992-96 
(Rs in lakhs)

1 2 3

1 Watershed Development 2924
Project in Shifting Cultivation
Areas in NE Region.

2 Assistance to Cooperatives for 537
Weaker Sections

3 Assistance to Cooperatives for 508
Women

4 Transport subsidy on Seeds for 127
NE States and Sikkim

5 Special scheme for SCs/STs for 305
shares capital contribution
and managerial assistance for 
Credit Cooperative societies

6 Oilseeds Production Programme 33533

7 National Pulses Development 10018
Programme

8 Integrated Cereals Development 13032
Programme - Rice

9 Integrated Cereals Development 11705
Programme - Wheat

10 Intensive Cotton Development 3750
Programme

11 Special Jute Development 671
Programme

12 Integrated Cereals Development 5240
Programme - Coarse Cereals

13 National Watershed Development 62659
Project for Rainfed Areas

14 Soil Conservation in the 22077
Catchments of River Valiev Project


